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Sayooj Mohandas <adv.sayoojmohandas@gmail.com> Tue, Jan 2, 2024 at 9:02 AM
To: Nishe Shonker <nrshonker@gmail.com>, nishtha@nklaw.co.in

Respected All,

Please find attached herewith the copy of the reply filed by the  Michael Granites (Respondent) in O.A. No. 304 of 2019.

Thanking You
Mr. Abhilash.M.R and Mr. Sayooj Mohandas.M
Advocates for the Respondent
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